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807 SHRI DAULAT RAM SARANi 
Will the DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE be 
pleated to state :

(a) the number of post* created in aad 
above rank of Deputy Director of Cua< 
toms & Central Excise, Deputy Director!, 
AtUftant Gonunimoner of Incomc Tax 
and equivalent post* after the Budget 
Speech 1 e , 38th February, 1979 in which 
need for curtailing expenditure was 
stressed; and

(b) the justification for creating auch 
posts ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL) 1 (a) th e  num­
ber of posts sanctioned after 28-3*79, in 
the grades referred to in the question is 
four

(b) One post of Collector bat been 
created for the new Collectorate set up 
m the State of Maharashtra for better 
administration of the Central Excwe, 
Customs & other allied laws. The remain­
ing staff for tbit Collectofate has been 
found by redeployment from within the 
existing staff.
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The Indirect Taxes Enquiry Committee 
and the Estimates Committee had re­
commended setting up *  Directorate 
for Publications for the Customs & Central 
Excise, This Directorate was set 
up after 38-2-79 and one post of Director 
and two posts of Deputy Directors have 
been sanctioned for it.

Ex-Gratla Compensation for 
Properties) left fai East 

Pakistan

808. SHRI TRIDIB CHAUDHURI: 
Will the Minister oT COMMERCE, 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state:—

(a) the total number of claims for ex-
n ia rrlief/compensation made so far by 

an Citizens for their properties left 
behind in East Pakistan (now Bangla Desh) 
after the Indo-Pak war of 1965 and seized 
ard disposed of by the then Government of 
Bast Pakaistan as enemy property.

(b) the total number of these claims 
accepted and settled for the award of ex* 
gratia relief by the Office of the Custodian 
of Enemy Property m India in accordance 
w th the declared policy of the Govern- 
irent of India in this regard; and

(c) the total number of outstanding 
claims which still remain to be settled till 
to-date and how many of these outstanding 
claims are for amounts above Rupees one 
Lakh?

THE MINISTER OF STATE 
IN THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA­
TION (SHRI A R IF BAIG) : (a) The
total number of claim cases, from Indian 
nationals/compames etc., for payment 
under the 'Ex-gratia’ scheme, registered 
since 1971, are 57464.

(b) The total number of claim cases 
*n respect of which ex-gratia grants have 
been paid are 5561.

(c) The number of claim eases pending 
verification is 116475. It is estimated that 
out of these approximately $o°fo of the 
claim eases are above Rupees one Lakh.
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SHRIMATI PARVATHI 
------ t Will the Minister of

COMMERCE, CIVIL SUPPUES AND 
COOPERATION be pleased to state :

(a) whether several State Ministers 
have demanded for adequate Central 
credit for the smooth running of the public 
distribution system; and

(b) if 40, the details thereof and Union 
Government's reaction thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPUES AND COOPERATION 
(SHRI KRISHNA KUMAR GO YAL) s
(a) No, Sir.

(b) Does not arise.

Request from  M aharashtra Government
to  lift  baa on Export of Vegetable*

810. SHRI V. G. HANDE : Will the 
Minister of COMMERCE, CIVIL 
SUPPUES AND COOPERATION 
be pleased to state :

(a) whether it is a feet that the Govren- 
meat of Maharashtra have approached 
the Government of India for lining the 
ban on export of vegetables and for releas­
ing quota for this purpose; and

(b) if  so, whether the ban has been 
lifted and quota released as requested by 
the State Government ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL, 
SUPPLIES AND COOPERATION 
(SHRI ARIF BAIG) : (a) Yes, Sir.

(b) A  quota of 300 tonnes per month 
has been released for export by Maha­
rashtra Agro-Industries Development 
Corporation subject to the condition that 
exports would not be more than 50% of 
the additional production to be under* 
taken by die State Government.

Introduction o f a Scheme o f dbty 
free  Import against REF 

Licence*

811. SHRI BIRENDRA PRASAD I 
Will the Minister of COMMERCE, 
CIVIL SUPPUES AND COOPERA­
TION be pleased to state :

(a) whether it is a fact that Union 
Government have a proposal to introduce 
a scheme of duty free import against 
R.E.F. licences in respect of certain com­
modities; and

(b) what are those commodities an& 
wfoat would he the impact of this measures 
on overall trade ?




